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ol' the Sale ol" Goods Act, 19.(0 so as to bring 
the 'way bills' issued by the lorry and truck 
operators within the definition of the term 
'documents of title to goods.' 

(c) Yes, Sir. 

THEFT IN ASHOKA HOTEL 

105. SHRI A. D. MANI: Will the Minister 
of HOME AFFALRS be pleased to state: 

(a) what steps have been taken with regard 
to the apprehension of those persons who arc 
responsible for stealing valuable gems Irom 
jewellers located in the Ashoka Hotel; New 
Delhi; and 

(b) whether any arrests have been made in 
this connection? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRl F. H. 
MOHS1N): (a) (i) Wireless messages were 
flashed throughout India for the arrest of the 
culprits. 

(ii) Photographs of the culprits were cir-
culated throughout India. 

(iii) All guest houses and private lodges 
were checked in Delhi/New Delhi. 

(jv) Police parties were sent to Agra and 
Bombay. 

(v) All  airports  and  border  check  posts 
were alerted. 

(vi) Help of Interpol-Paris was sought. 
(b) Six accused porsons have since been 

arrested in this case. 
SMALL CAR 

106. SHRI M. V. BHADRAM: 
SHRI  SAW AI  SlNGH  SISODIA: 
SHRI   GURUCHARAN   SINGH 
TOHRA: 

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state: 

(a) whether any final decision has since been 
taken for setting up the small car project; ar.d 

(b) if so, the details of the decision taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRl GHANSHYAM OZA): (a) Final 
decision with regard to model and collaborator 
is yet to be taken. 

(b) Does not arise. 

TELECOMMUNICATIONS FACTORY IN   MADHYA 
PRADESH 

107. SHRI A.D.MANI: 
SHRI SWAI SINGH SISODIA: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether Government have received the 
I.T.I. Team's report on the location of a Tele-
communications factory so far; and 

(b) il" so, what decision has been taken 
thereon ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a) Yes. 

(b) The matter is under Government's 
consideration. 

NATIONALISATION OF PRIVATE SECTOR INDUS-
TRIES   HAVING   MAJORITY   PUBLIC   FINANCIAL 

INSTITLTION SHARES 

108. SHRI S. KUMARAN: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
be pleased to state: 

(a) whether there is any proposal under 
Government's consideration to nationalise 
private sector industries in which public finan-
cial institutions hold substantial shares; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (PROF. SIDDHESHWAR PRASAD): 

(a) No such general proposal is under Govern-
ment's consideration. 

(b) Does not arise. 
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 JOMPLAINT OF DIRECTOR OF THUMBA 

ROCKET LAUNCHING STATION 

109. DR. BHAI MAHAVIR: Will the 
Minister of ATOMIC ENERGY be pleased to 
state: 

(a) whether it is a fact that the Director ot' 
the Tluimba Equatorial Rocket Launching 
Station has recently complained that he is fac 
ing hindrances in his Work on account of non- 
co-operation of the fislurmen of the adjoinirg 
areas; 

I 
(b) how many rockets have so far been 

launched from the said s tat ion;  

(c) from where the rockets have been 
obtained;   and 

(d) what are the subjects in which scientific 
studies are being carried out through these 
rockets]? 

 

tt THE PRIME MINISTER AND MINIS-
TER OF ATOMIC ENERGY (SHRIMATI 
INDIRA GANDHI):    (a) Yes, Sir. 

(b) 452. 

(c) Most of these rockets were indigenous. 
For collaborative experiments, the participating 
countries provide the rockets free of cost. 

(d) Rocket experiments have been carried 
out for meteorological, ionospheric and astro-
physical studies. These include investigation of 
the electrojet, magnetic field, electron dciisil>. 
ion composition, charged particles, meamc.-
ment of winds and temperature in the upper 
atmosphere, X-ray observation etc.] 

LEGISLATION  FOR  COLLECTION  OF COTTON 
SEEDS 

110. SHRI BABUBHAI M. CHINAI: Will 
the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state: 

(a) whether Government have received 
representations suggesting suitable legislation 
to ensure collection of all cotton seed for its 
crushing with a view to increasing vegetabe oil 
resources and maintaining purity of seed;  and 

(b) if so, what are the details thereof and 
Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): (a) and 
(b). A letter has been received by the Ministry of 
Agriculture from the Federation of Commerce 
and Industries containing certain suggestions 
regarding the augmentation of oil seeds and oil 
resources. It has been suggested th.rein that 
Government should examine the possibility of 
passing suitable lefefelftfiaH to ensure 
collection of all cotton seeds so that its 
diversion for cattle feed is prevei ted i r.d it is 
made available for crushing to industry: at 
econinvic prices. The suggestion has been 
noted. 

VOLUNTARY   RETIREMENT   OFCGVERNMIM 
EMPLOYEES 

111. SHRIMATI PRATIBHA SlNGH: Will 
tbe PRIME MINISTER be pleased to state: 

(a) whether with a view to tackling the 
problem of educated unemployment, Goverrr 

|[   ] English translation 


